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‘CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

VisiT OF A SOUTH AFRITAN DOCTOR TO

THE ALL InDIA INSTITUTE OF MEDICLA
Sciences, New DELHI.
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Shri D. C. Sharma (Gurdaspur):

The way she hag described us is
highly insulting (Interruptions).
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Shri Warior (Trichur): May 1 know
whether, before cxtending the invita-
tion to Dr. Barnard, his aniecedenta
were screened by the External Affairs
Ministry and whether they tried to
get some information about his other
activities. apart from  hig surgical
activities, from any other {friendly
Government which is in touch with
the South African Government?

Dr. Sushily Nayar: The antecedents
of this doctor are highlv satisfactory
and very honourable in every way.

Shrimati Rennop Chakravarity (Bar-
rackpore): Is the hon. Minister aware
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that many eminent atheletes, sports-
wen, wrilers, artists and  scientists
who are coloured are not considered
to be eminent, so far as the apartheid
iz concerned, und may 1 know whe-
ther it is a fact or not that the World
Medical Associations Conference which
was scheduled to be held in South
Africa had to be cancelled due to the
tact that the South African Govern-
ment refused to permit cqual treat-
ment to tne coloured people, and
about that time the Government de-
cided not to permit the whites from
South Africa to visit India, and whe-
ther this particular decision of the
Government of India hag been rescind-
ed as a result of this Dr. Barnard's
visit to India?

Dr. Sushila Nayar: As a general
rule, the Government of India do not
allow South Africans to come here.
However, in the fleld of science, the
Government of India's view has been
that we should not create barriers,
and we have allowed the South Afri-
cans for the Geological Congress and
also in other instances . . .

Shrimati Renu Chakravartty:
should never do it

You

Dr. Sushila Nayar: It is a rule that
we have imposed on ourselves, but at
the discretion of the Government of
India it can be relaxed whenever con-
sidered necessary.

Shrimati Renu Chakravarity: It has
been relaxed in this case. That is
the hon. Minister's point?
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Shrimati Renu Chakravarsly: Why
do we then have this policy of mot
allowing South Africans to come here?
What is the meaning of this hypo-
crisy? It is sheer hypocrisy.

Bhri Dajl (Indore): The reply just
now given by the hon. Minister
contradicts the reply given to Ques-
tions before that il continues to be
the Government's policy not to allow
them except in exceptional cases. But
now the hon. Minister of Health
theorises and says that Government
would consider it good if people
came here and lorded over us and
then went back and reported that the
Indian people could still be lorded
over.

The only pertinent question in this
whole matter is whether the Gov-
ernment had made this pertinent
enquiry whether this doctor was
against apartheid being practised in
South Africa. The question is not one
of hix coming here and teaching the
old Indian niggers some surgery that
he would be prepared to do here; any
of there would be prepared to do it
But the point is whether this doctor
had come out openly and expressed
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vpenly against the apartheid policy

in South Africa. Have Government

obtaineqd information on this point or

.not?

Dr. Sushila Nayar: My hon. friend
seems to forget that doctors are not
politicians. . .. (Interruptions).

Shri Ranga (Chittoor): Who says
807

An hon. Member: All the while
they are politicians.

Mr. Speaker: If the hon. Minister
answers the gquestion whether any
enguiry had been made, then this

guestion would be finished,

Dr. Sushila Nayar: I was just going
to say that excepting people who like
a few of us might come to Parliament
.and cease to be scientists, it is 1o be
understood that scientists do not go
about always taking part in this or
chat  type of agitation or activity
against apartheid. May I say that I
am not going to say anything further
as to what the views of the gentlemsn
are because I am not here to create
‘troubles for him in his own country?
(Interruptions)

Mr. Speaker: Order, order. Why
should there be such noise over it?
‘The hon. Minister was asked simply
to say whether any enquiry had been
made, She can say ‘Yes' or 'No'. That
finishes the matter.

Dr. Sushila Nayar: Enquiries in
such = case can only be on an
individual basis, and we have satisfled
ourselves.

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): It seemg that no enquiry as
such was made. But we stick to our
policy that generally we do not or we
will not allow the South Africans to
come here, But there can be rare
exceptions so far as science is con=
cerned; even in that case, we shall
have to take the necessary precau-

AFPRIL 14, 1065

Doctor's visit to 9198
A LI M S (C. A)

tions. But in science there should be
no barriers, and, therefore, we could
allow such exceptions so far we
sclence is concerned.

Mr. Speaker: Shri Hem Barua.

Shri H. N. Mukerjee (Calcutta Cen-
tral): May I seek a clarification of
the Prime Minister's statement?

“ummm [‘ﬁ-ﬁﬁl‘{]:
THw WERY, gAe q9 o2 & fF owg
arfadz ary & ar A7 sfasz a &
oY g {7 Iy o7 A § At gw I
Arm 73 ¥ dnfre & agio0ow
BRTATT ®TH A HTE FT FfaA |

WEOR AEET Wy &5 AT

Mo TW AT Wfgan : & wret
ot & ¥5 @I el Ao E ) e
dmfas @ &t ? W Aot A
IF UL w7 oAEE fEm weEY
w1 Agt, afew afavz #1 2

Shri Hem Barua (Gauhati): May 1
ask a question?

Mr. Speaker: | had calledq him, but
if T am not permitted to proceed, I
cannot help him.

Shri1 Hem Barua: We have refused
to maintain diplomatie, political and
economic relations with South Africa
because we hate the policy of aparth-
eid pursued in that country, and we
want to create world opinion against
that policy. This is a moral and poli-
tical attitude we have adopted. In
that context, may I know how it is
that the Government have decided, in
the name of science, to invite or to
ask, Dr. Bernard to come to this
country, however great a physician
or surgeon he might be? Does it not
go counter to our general policy of
not maintaining diplomatic, political
angd economic relations with South
Africa?
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Mr. Speaker: The answer has been
given. Now it is entering into argu-
ment, that it should not have been
so, That is a different thing,

Shri Hem Barua: We have taken
& moral attitude. Will that not be
affected?

Mr. Speaker: I wm not entering in-
to the question as to whether it was
right or wrong. The information has
been given and the point clarified.

Shri Hari Vishnu Kamath (Hoshan-
gabad): The Health Minister, if I
understood her aright, said that the
general policy, which is a very sound
one, adopled by Government in re-
gard to South Africa hag been relaxed
in some cases, depending on the merits
of the individuals concerned. Is the
Prime Minister aware of a single in-
stance . . .

Shri Ranga: Previous instance.

Shri Hari Vishnu Kamath:
where on a reciproca] basis, or to re-
ciprocate the gesture made by the
India Government, the South African
Government has admitted an Indian,
however eminent he may be in his
own field of activity. into that coun-
try?

Dr. Sushila Nayar: 1 think that
some of our 'men will goon have that
privilege extended to them as a re-
sult of the policy that we are follow-
ing in keeping with the importance
we attach to science,

Shri Hari Vishnu Kamath: My
question was a specific one whether
in the past there hay been any in-
stance,

Mr. Speaker: Whether so far any-
one has been admitted—that is the
guestion,

Dr. Sushila Nayar: I am not aware
of that.

Shri Harl Vishny Kamath: Is the
Prime Minister awarer She may not
be aware. But the Prime Minister
may be. He is nodding hig head.

Mr. Speaker: Papers to be laid on
the Table.
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PAPERS LAID ON THE TABLB
Inpia's NoteE 1O CHINA

The Minister of Externa] Affairs
(Shri Swaran Singh): | beg to lay om
the Table a copy of Government of
India's note dated the Tth April, 1966
to be given to the Embassy of China
in India. [Placed in Labrary, see No.
LT-4185/65].

NOTIFICATIONS UNDER PROHIBITION ACT

The Minister of State in the Minis-
try of Home Affairy (Shri Hathi): I
beg to lay on the Table a copy each
of the following Notifications under
sub-section (3) of section 62 of the
Prohibition Act, 1850, read with clause
(¢) (iv) of the Proclamation dated
the 24th March 1965. issued by the
Vice-President discharging the func-
tions of the President, in relatiom to
the State of Kerala:

(i) SRO 48784 dated the Jrd

March 1964;
(ii) SRO 260/64 dated the Ist
Sept. 1964;
(iii) SRO 283/64¢ dated the 15th
Sept. 1964;
fiv) SRO 306/64 dated the Gtk
Oct. 1964;
(v) SRO 37884 dated the @&th
Sept, 1964.
[Placed in Library, see No. LT-
4186167,
12.19 hrs.

RE: POINT OF PRIVILEGE

Shrl Bade (Khargone): On a point
of order. This is very important.
That is about whether the President
of the Congress, Shri Kamraj, cam
give a statement ., ..

Mr. Speaker: He has ulready con-
sulted me. T have told him .. .



